
's\rsNo. tsr/HC/2019. \84 Date:21 \o

llnon selection in the recruitment o[ Legal Researchcr 1bl- !:e^u]inP
r,v1,r, uIiui" rtar.lrtilce vl1av eismoi, vide Ietter no' 912 d,ated.03 05 2019'

rrrr. N"un""t goh.u *as offined contractual engagement as Legal Researcher

io join f.,it a*", *ithin seven days from the receipt of offer lstter'

The above letter was delivered to him on same date i e 03 05'2019

Urt tre iaitea to join his duties as Legal Researcher in stipulated time'

Therefore. candidature of Mr' Navneet Bohra for engaging him as

r_esat Researcher, is hereby cancelled w,,n,*."0t","ff1.|r 

r..,,
REGISTRAR (ADMN.)

No. l/A(iiiXa)( t)0s/2018/ lb tl? oate: 2r ls 5 I ls

Copy to:-
l Registrar -cum- Principal Secretary to Hon'ble the Chief Justice

2. p.S. to Hon'ble Mr. Justice Vijay Bishno, 
L _ {s.ll

RAJASTHAN HIGH COURT, JODHPUR

ORDER

REGISTRAR (ADMN.)

Copy also forwarded to the fotlowings for information and necessary

REGISTRAR (ADMN,)

actron:-

L Registrar 1Admn./Class./fxam. ). Rajasthan High Court' Jc'dhpur

-2-$stem Analyst (DlO). Compuler Cell. Rajasthan High Coun.- 
Jodhpur with direclion to upload the same on olTicial website

3 . Notice Board, Raj asthan High Court, Jodhpur'

4. Concerned for information.

A rfi'r


